NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 23.08.2021 (MONDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,

Member (Technical)
For Directions
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Chand Prakash Mehra Sidhartha Sharma Mrinali Prasad-R1
(Ins) No. 1378 of | Vs. to IRP
2019 Praveen Bansal & Anr. PBA Srinivasan-R2
Part Heard
2. Comp. App. (AT) | Shirish Vinod Shah (HUF). Anirudh Atul Menon
No. 273 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
With Ashim Sood (R3)
3. Comp. App. (AT) | Hasmukh Mithalal Nagori. Anirudh Atul Menon
No. 274 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
. Ashim Sood (R3)
With
4. Comp. App. (AT) | Adwaeet A. Shah & Ors. Anirudh Atul Menon
No. 275 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
5. Comp. App. (AT) | Mahendra A Shah & Ors. Anirudh Atul Menon
No. 276 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
With Ashim Sood (R3)
6. Comp. App. (AT) | Chhaya Kamlesh Parekh. Anirudh Atul Menon
No. 277 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
7. Comp. App. (AT) | Kanta Shah. Anirudh Atul Menon
No. 278 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
Ashim Sood (R3)
With
8. Comp. App. (AT) | Ramesh Shah. Anirudh Atul Menon
No. 279 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors. Kaul(R2)
. Ashim Sood (R3)
With
9. Comp. App. (AT) | Bharati Vinod Shah. Anirudh Atul Menon
No. 280 of 2019 Vs. Aakanksha
Bharti Telecom Ltd & Ors Kaul(R2)
With Ashim Sood (R3)

1



(Ins) No. 630 of
2021

Limited

Vs.

Shamken Multifab Limited Through Its
Resolution Professional

10. | Comp. App (AT) | Akash Khandelwal & Ors. Manoj Kumar Atul Menon
No. 336 0f 2019 | Vs.
Bharti Telecom Ltd. & Anr.
With
11. | Comp. App. (AT) | Shubham Gupta Sandeep Bisht Dhruv Rana
No. 337 of 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
12. | Comp. App. (AT) | Manish Lamba & Ors. Rohan Chawla Dhruv Rana
No. 338 0f 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
13. | Comp. App. (AT) | Rajesh Jain Shikhar Shrivastava | Dhruv Rana
No. 339 0f2019 | Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
14. | Comp. App. (AT) | Pannalal Bhansali Joy Bajaj Dhruv Rana
No. 340 of 2019 Vs. Gopal Singh-R2
Bharti Telecom Ltd & Ors. Ashim Sood-R3
With
15. | Comp. App. (AT) | Anuradha Modi & Ors. Manish Kaushik
No. 354 0f 2019 | Vs.
Bharti Telecom Ltd & Ors.
For Admission (Fresh Cases)
16. | Comp. App. (AT) | Rahul Khilnaani & Anr. Anubhav Gupta Ashish Makhija
(Ins) No. 586 of Vs.
2021 Atul Kumar Jain
17. | Comp. App. (AT) | Hemant Agarwal Manish Raghav
(Ins) No. 622 of | Vs.
2021 Santosh Associates & Anr.
18. | Comp. App. (AT) | Sachin Manohar Deshmukh P.S Sudheer
(Ins) No. 624 of | Vs.
2021 Central Bank of India & Anr.
19. | Comp. App. (AT) | Asset Reconstruction Company (India) | Dinkar Singh
(Ins) No. 628 of Limited
2021 Vs.
Shamken Spinners Limited Through Its
Resolution Professional
20. | Comp. App. (AT) | Asset Reconstruction Company (India) | Dinkar Singh
(Ins) No. 629 of | Limited
2021 Vs.
Shamken Cotsyn Limited Through Its
Resolution Professional
21. | Comp. App. (AT) | Asset Reconstruction Company (India) | Dinkar Singh




For Hearing

22. | Comp. App. (AT) | Jayesh Sanghrajka Tishampati Sen Sumant Batra-
(Ins) No. 392 of Vs. Amicus Curiae
2021 The Monitoring Agency nominated by
the (Committee of Creditors of Ariisto
DevelopersPvt. Ltd.)
For Admission (After Notice)
23. | Comp. App. (AT) | Pitti Coal Company Ashish Chauhan Tanmay Thomas
(Ins) No. 943 of Vs. Apoorva Pandey
2020 Mahalaxmi Continental Ltd. & Ors. Anand Varma-R1 to
R5
24. | Comp. App. (AT) | ABC India Ltd. Kaushik Chatterjee Sharda Garg
(Ins) No. 1128 of | Vs. Pinaki Reddy
2020 Oriental EPC Pvt. Ltd.
25. | Comp. App. (AT) | Starlog Enterprises Ltd. Pai Amit Bishwajit Dubey
(Ins) No. 156 of Vs. Srideepa
2021 Avil Menezes Bhattacharyya
IRP for AMW Motors Ltd. Prafful Goyal
26. | Comp. App. (AT) | Manoj Goel Vishal Singh Minakshi Jyoti-R1
(Ins) No. 487 of | Vs. Mansij Arya-R2
2021 Carol Infrastructure Pvt. Ltd. & Anr.
27. | Contempt Case Shruti Agro Farms Pvt. Ltd. Rahul Bhardwaj
(AT) No.32 of Vs.
2020 in Comp. Ajay Kumar Kedia and Ors.
App. (AT) No.
43 of 2018
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

